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Chemists and Drugists shops, for three days 

SHRI       KALYAN      RAO        (West 
Bengal) j This is not fair. 

SHRI   VITHALRAO   MADHAVRAO 
JADHAV:... is being promoted? 
(Interruptions). 

THE VICE-CHAIRMAN (SHRI- 
MATI MARGARET ALVA): Mr. 
Jadhav, you are supposed to bring to 
the notice of the Government a parti- 
cular problem. You do not go into 
details of States and regions. 

SHRI VITHALRAO MADHAVRAO 
JADHAV: We are very much deprived. 
Once we were in the Hyderabad State. 
I would like to request through this 
House that this examination must be 
cancelled. 

And re-examination should be held 
giving a chance to the Central Rail- 
way or the Western Railway officers 
and justice should be done to the 
Marathawada people. I had said in 
this House that the portion which 
comes from Basra to Mai. 
comes under the South-Central Rail- 
way should be joined with the Cen- 
tral Railway and justice should be 
done to the Marathwada people; other- 
wise, there will be large-scale agita- 
tion in Marathwada region About 
one lakh unemployed boys have been 
very seriously affected and they are 
on the way of agitation. 

REFERENCE  TO     THE     REPORTED 
COLLUSION  BETWEEN  DR.     

JAGJIT 
SlNGH CHAUHAN AND NAGA SUB- 

VERSIVE ELEMENTS 

SHRI     VISHWA BANDHU     GUPTA 
(Delhi) : Madam, I would like to 
draw the attention of the Government 
to a report published in the Naga- 
land Times News Weekly, Nagaland, 
in which it indicates a collusion bet- 
ween Jagjit Singh Chauhan and. the 
Naga subversive elements. I quote 
from the paper, the document pub- 
lished on July 24, 1984—"Sikh Home- 
land Front", a copy of the resolution 
passed in the Sikh Convention held at 
.aouthamlpton   on   17-9-1975: 

"This Convention of the Sikh re- 
presentatives and various organisa- 
tions of the UK resolved that the 
international      Sikh community 

should support all the national lib- 
eration movements now going on 
in India. The Convention con- 
demns the ruthless oppression oi 
Naga people who are defending the 
sovereignty of Nagaland and ap- 
peals to the Sikh soliders not to 
act as mercenaries for the Indian 
Hindu imperialists. Since Sikhism 
was created for helping the oppres- 
sed and not the oppressor the Con- 
vention calls upon the leaders of 
DMK, Scheduled Castes Federation 
and the Sikhs to sit together and 
forge a nited front ary fight toge- 
ther for the creation of a United Sta- 
tes of India. 

[Shri Khursheed Alam Khan] 
State Gout. Employees to 
S+ate Govt. Employees to 

press their demand for Bonus 
press their demand, jor Bonus 

by the South Central 

Madarn, it should be noted from this 
that the Sikh soliders are being advi- 
sed not to serve the Indian Army. 
This creates a serious situation on the 
sensitive      Border-State and this        a 
newspaper which is being widely cir- 
culated and published from Kohima. 
I suggest that the matter should be 
looked into very carefully by the 
Home Ministry and suitable action 
taken. 

REFERENCE TO THE REPORTED 
CLOSURE OF CHEMISTS AND 
DRUGISTS SHOPS THROUGHOUT 
THE COUNRY FOR THE THREE 
.. DAYS 

SHRI SHANKARRAO NARAYAN- 
RAO DESHMUKH (Maharashtra): Ma- 
dam, I would like to draw the atten- 
tion of this and the Government to 
the call given by the All-India Orga- 
nisation of Chemicals and Druggists. 
According to that call all chemists' 
and druggists' shops were closed on 
the 26th, and 27th and 28th of July, 
1984_ and due to    this many patients 



219 Re. repor led revere drought      \ RAJYA SABHA ] conditions in Certain parts        2 20 
of U. P. 

[Shri Shankarrao Narayanrao Deshmukh] 
have  suffered  the   greatest  inconveni- 
ence.    The call was    given    as a    pro- 
test against Section    42 of the Phar- 
macy Act and Drug Rule 65, sub-rule 
(15),  clause  (c),     which  desires that 
all salesmen  in the     chemists'  estab- 
lishments  should     be  diploma-holders 
or degree-holders.  It is  not possible      to 
have   all     diploma-holders     or      degree- 
holders in all the chemists' and drug- 
gists shops.      Many    of the diploma- 
holders do not desire to go to villages. 
They do not like to go even to taluka 
towns.      Therefore, it is very difficult 
to comply with this    restriction    and 
have diploma holder salesmen in    the 
chemists' and druggists'    shops.    The 
position     is like this    as at present. 
First of all, all the available qualified 
pharmacists  cannot  meet  the  demand 
of the country. What is    the number 
available?     Thirty  thousand     when    the 
need of the country    is    over    three 
lakhs. As per the decision of the Gov- 
ernment there should compulsorily be 
a pharmacist in every dispensary, hos- 
pital or    doctors's    clinic    hy      August, 
1984.      It is just  impossible to  com- 
ply   with   this   requirement   especially 
considering the fact that only a mea- 
gre 7000    people are going    out of    the 
training  institutions     .'lnnually.    And 
even out of these 7000 how many are 
entering    the chemists'    shops?     Can 
you give us the exact figures as    to 
how many of them are willing to go 
to    the remote    villages    to take    up    a 
job      in        the      chemists'       shops? 
Therefore,   Madam    the   suggestion   is 
»hat the drug rule'   65(15)   (c)  should 
oe revised as a practical step to meet 
the current acute shortage    of quali- 
fied  pharmacists in  the  country.  Pro- 
fessional men can man    these shops. 
Till such time as there is availability 
of    qualified pharmacists,      the      experi- 
enced chemists with moderate qualifi- 
cations should  be permitted to    open 
and run these shops for the conveni- 
ence of the ailing people.      The    real 
difficulty js that on.both tlie sides the 
door is closed.    If you want diploma- 
holders,  they are not available,     and 
to accept     experienced     people,     the 
present rules do not     permit.  There- 

fore,  all the difficulties arise. My 
suggestion     in  this      regard is  this: 
There is a need to recognise the ex- 
perienced people,     to present closure 
of the existing shops   to permit open- 
ing of    new outlets,    and to    carry    me- 
dicines to the far-flung rural      areas. 
The real    difficulty arises    because to 
the  rural  areas,  even     to  the taluka 
areas,    the diploma-holders    are    not 
willing to go and they are not willing 
to serve in the chemists'    shops    in 
these areas.      So, the rule should be 
a workable one and    the law   should 
be a workable one.     If    the    law    does 
not help   in serving   the needs     of     the 
society   that     law  is not     beneficial 
to  the  society  at  all.  Therefore,  Ma- 
dan- I would like to draw the atten- 
tion of the  honourable     Minister for 
Health to    this    problem      and    request 
him  to bestow his    attention  on this. 
I would also request that the present 
serving people, our experienced    peo- 
ple,  working  in the     chemists' estab- 
lishments may please    be allowed to 
continue;  otherwise,   Madam, it would 
be   very   difficult.     Moreover,   because 
of the present situation, medicines are 
sold in the black market and a tablet 
costing  four   annas   is   -'eing   sold   at 
four rupees, and it is because of the 
present  restriction. Thank    you 
Madam. 

REFERENCE   TO     THE     REPORTED 
SEVERE     DROUGHT     CONDITIONS 

IN CERTAIN PARTS    OF UTTAR 
PRADESHA 

 


